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Plans for setting up mini cement
plants
2296. SHRI RAMSINGBHAI
PATALIYABHAI RATHVAKOLI:
Will the Minister of INDUSTRY

AND COMPANY AFFAIRS be pleas-
ed to state:

(a) what are the plans/proposals
for the establishment of mini cement
plants in variougs parts of Gujarat
during 1985 1986 and 1987 respec-
tively;

(b) how many proposals and ap-
plications have been received from
Private and Public seclors for loca-
tion of planty in various places in
Gujarat during the last three years;
and

[19 AUG. 1985]

to Questions 194
(). what are the details thereof
and the action taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHR] !ARIF
MOHD. KHAN): (a) Establishment
of mini cement plantg in the State
of Gujarat, as in the case of other
States, is done normally by the in-
dividual entrepreneurs in the private
sector and hence no plans/proposals
for this purpose have been drawn up
by the Government. Applications
received from time to time from
such entrepreneurs are approved/
rejected by the Government in the
light of the policy laid down for this
purpose.

(b) and (c) Statement is enclosed.

Statement

A, Details of applications received during the period from 1-7-82 to 30-6.-85 for industrial Licence for
establishing mini cement plants in the State of Gujarat.

SL Name of p rty Sector Propnsed location Action taken
No. (Distt.)
1 Sh, Chotal'1 8. Ajm~ra Private  Junag-rh Rejrcted
{S nj-y Cements)
2 Sh. R-shmikant €. Des-i Do. Subarkantha or Do.
Banaskantha
Sh. S.K. Gadhvi & Do. Banaskantha Letter of Intent
Sh. R.B. G ndhi granted.
4 Sh. Hashmukh Vinodl-1 Mehta Do. Do. . Da.
5 Sh. Lalu Tarachand Banaali Do. Do. Do. )
6 Sh. T.5. Atmarcm Do. Bhavn-g:r 7 Rejected.
7 8h. Govindbhai C. Patel Do. Amerli Do.
& M/s. Nayk Cements Pvt. Ltd. Do. Bhavnrgar Do.

B.  Delails of applications received during the perind 1-7-82 to 30-6-85 for Registration with Directorate -
General of Technical Development for establishment of mini cement plants in the State of Gujaras :

St N-me of party Sector Propreed location Action trken
No. (Distt.)

1 Mj/s. Sumitra Cement Pvt, Ttd. Private Kuxch Rejected

2 Sh, 1.K. Patel Do. Mehsana Do. |, .

(M|s. Bharat Cement Industries}
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S8l.  Name of Party Scctor Proposed loc .tion Action t: ken
No. (Distt.)

3 M/s. Stir Cements Pvt. Ltd. | Private Kutch Registered
4 M/s. Vishal Cement Pvt. Ltd. Do. Ban-skantha Rejected

5 Shkri P, J. Divatia . Do. Dhy-ng dhr- Do.

{Surendr: n- gar)
6 M/s. Dwarkadish Cement Do. Jun: gr dh Registered
7 Sh. Joyanti Lal Girdh-ri Lal Do. Amreli Rejected.
(M/s. Amrcli Cement Pvt. Lid.)

8 Sh. Arun Kumar J. Muchzla No. Jun- g: db Deo.

g Sh, Dinesh Shamald:s G- ndhi No. Amreli Do.
10 M/s. Meht: Cement Inds. Do. B nask-ntha No.
1t M/s. Sandhip Cements Pvt. Ltd, Do. Bh: vn: ger No.

(exp..nsion)
12 M/s. Budhn:th Cement Inds. Do. Jun gedh Do.
Pvt. L¢d.

Establishing industrieg in ‘No Industry
Distriets’ in tribal areas

2297. SHRI RAMSINGBHAI PATA.
LIYABHAI RATHVAKOLI. Will the
Minister of INDUSTRY AND COM-
PANY AFFAIRS be pleased to state:

(a) whether a number of facilities
are being given for the establishment
of Industrieg in ‘No Industry Dist-
ricts’;

(b) if go, what are the
thereof; and

details

(¢) how many ‘No Industry Zones/
Districts’ have been selected in the
iribal areas in various States in the
tountry particularly, in Chhota Ude-
pur, Mandari, Balsar and Baroda Par.
liamentary constituencies in Gujarat
and the Union Territory of Dadra &
Nagar Haveli?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHD, KHAN). (a) Yes, Sir,

{b) Details of concessions provided
for setting up industries in No Indus-
try Districts are given in the Booklet

on “Incentives for Industries in back-
ward Areas” April, 1984 read with
Press Note No, 14|2(83-DBA.I dated
9-4-85, copies of which are available
in Parliament Library.

(¢c) Names of Tribal Areas identi-
fled as ‘No Industry Districts’ in vari-
ous States/Union Territorieg are given
in attached Statement,

Statement

TRIBAL AREAS IDENTIFIED AS NO
INDUSTRY DISTRICTS :

7. Assam :

(a) Lakhimpur

(b) North Cachar Hills
2. Gujarat :

(a) Dangs
3. Himachal Pradesh :

(a) Chamba
(b) Kinnaur
(c) Lahaul & Spiti

4. Madhya Pradesh :
(a) Balaghat
(b) Chindwara



